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(c) if so the steps taken or pro-
'Posed to be' taken to put an effective 
check on these crimes so that public 
'Can feel some sense.of security? 

THJ: MINISTER OF STATE IN 
'THE MINISTRY OF ROME AFFAIRS 
{SHRl YOGENDRAMAKWANA): (a) 
to «!). The requIsite information is 
being collected and on receipt of the 
same a statement will be laid on the 
Table of the House. 

polley Of GovernlbeDt ill l'iYin .. 
appotDtmea.ts 

191. SHRI T. R. SAMANHANA: WIll 
the Minister of HOME AFFAIRS be 
,'Pleas(~ to state: 

(a) the policy of Government in 
JIt}l-1king appointments in Central Gov-
el nment factories and other Central 
Government establishments; and 

(b) whether Government will give 
directions to the Central Government 
factories and other Central Govern-
rnt-nt establishments to give prefe-
rence to local candidates (viz., resi-
dents of the States)? 

THE MINISTER OF STATE IN 
'THE MINISTRy OF HOME AFFAIRS 
(SHRI P. VENKATASUBBAIAH) : 
(a) Article 16 of the Constitution pro-
vides that there shall be equality of 
opportunity for all citizens in the 
matters relating to any office under 
-the state and that no citizen shall, on 
grounds only of religion, race, caste', 
sex, ,descent, plaCe of b'lrth, residence 
Of any Of them, be ineligible for, or 
discriminated against in respect of any 
employment or office under the state. 
Nothing in this Article shall prevent 
tl)e State trom making any provision 
for reservation of appo'llltmemts or 
posts in favour 01 any backward 
class or citizens which, in the opinion 
of the State, is not adequately repre-
sented in the services unde;'r the State. 
Appointment in Central Govemment 
Departments are made in accordance 
with the r~nIitment rules for a par-

tt'lcular _rvice/post framed under 

proviso to Article 808 of the Consti-
tution. 

(b) Within the frame work of the 
above provisions of he Constitution. 
it has been Government'. endeav01U 
to give maximum opportunity to local 
candidate. 

POlicy for DevelopmeD.t and WIe .f 
Atomio Ellerey 

193. SHRI T. R. SHAMANNA: Will 
the PRIME MINISTER be pleased to 
state: 

(a) whether there is any change in 
the poliCy of Government with re-
gard to the development and use of 
Atomic Energy, particularly when 
the political conditions in some of 
our neighbouring countries are chang-
ing on account of the intervention of 
big powers; and 

(b) the position of atomic mineral 
sUtt"vey in India keeping in view the 
half-hearted attitude of USA to sup-
ply Uranium etc.? 

THE PRIME MINISTER (SHRI-
MATI INDIRA GANDHI): (a) No, 
Sir. 

(b) Enriched uranium is to be sulf-
plied by the United States only for 
the Tarapur Atomic Power Station 
under the 1963 agreement. India haa 
enough uranium ore reserves for pro-
duction of natural uranium required 
as fuel for all the other nuclear power 
stations existing and planned. 
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